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(¢) The indian Embassy in Wash-
ington ang its Information Wing iu
parbicular have been advised to make
adequate preparations before arrang-
ing such press conferences.

Homoeopathic Medicines

2155. SHRI KACHARULAL HEM-
RAJ JAIN: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether there have been comp-
laints against M/s. Bhandari & Sons
who are the main suppliers of homoeo-
pathic medicines to Government for
use ir C.G.H.S. dispensar.es;

(b) if so, the nalure of complaints
received so far;

(c) whether the complaints include
supply ing of sub-standard medicines;
and

(d) the action taken by Government
against this firm for cheating Govern-
men¢ in this way and whether there
is any proposal to black-list this firm
and if not, why not?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a) Sir,
M/s. Bhandari and Sons are not the
suppliers of homoepathic medicines
used in the CGHS Homoepathic Dis-
pensaries.

(b) to (d). Question does 1.0t arise.

Shortage of Medical staff and Equip-
ments in dispensaries of ESIC. In

Delhi
2156 SHRI C. K, CHANDRAPPAN:
SHRI DINEN BHATTA-
CHARYA:

Wil] the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleaseq to state:

(a) whether the dispensaries and
hospit \lg of the Employees’ State Insu.
rance Corporation in the Capital are
ghort of medical staff and proper
medici | equipments;

(b) whether Government gre aware
that there were some incidents leading
to physical assaults on some doctors
by some patients a3z the doctors are
unable tgp pay proper attention to the
patients under such conditions;

(e¢) whether the Ministry have re-
ceiveq a memorandum from the doz-
tors of ESIC hospitalg anq dispensa-
ries stating their grievances and de-
mands; and

(d) if so, the details thereof and
Government's reactior. thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (DR.
RAM KIRPAL SINHA): (a) to (d).
The Employees’ State Insurance Cor-
poration, which arranges medical care
under the Employees’ State Insurance
Scheme iy Delhi, has furnished the
following information: —

(a) The staff for the dispensaries
and hospitals are sanctioned as per
approved norms, However, it has been
observed that duritig the period May
to September every year, there is a
sizeable increase in the daily attend-
ance figures of patients. Keeping this
in view, certain additional nosts have
bee;, sanctioned recently ang action
is being taken for filling up these
posts at the earliest. As far as the
provision of equipments is concerned,
there has been no deficieticy.

(b) There have been some unfortu-
nate incidents of assaults on the Medi-
cal Officers and Staff of the dispen-
saries/hospitals. In each case, senior
officers reached the spot ang pacified
both the parties and amicable solu-
tions were arriveq at.

(c) Yes. -
(d) The position is as under:—

St Demand Action taken or

No. proposed to be taken
1 2 3

1. The defici action is

iex in
respect of medical and llreuly bemg taken,
para-medical  staff
may be made good.
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1 2 3

2. Insccurity amongst The docors have been
the Doctory/Staff. suitably advised,

. Compensatory off This has since been
for the MedicalOfhi-  sanctioned,
ccrs.

w

4. Formation of sepa- Thisis alveady under
1ate cadre of Medi-  consideration.
cal Officers in  the
the Corporation.

. Non-pavment  of
ESI Allowance of
Rs. 100/~ to ad-hoc
appointees.

v

These demands aar
+ being looked int .
6. Pavment of Post. in consuliation

Graduate Alowance, with the Medical

Officers,
7. Staggering the |
working hours of |
dispensaries,

Commugnts of foreign countries on
Urine Therapy

2157. SHRI K. MALLANNA: Wwill
the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state:

(a) whether somo comments from
foreign countries have been received
about Urine Therapy which has been
emphasized by the Prime Minister;
and

(b) if so, the delails thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
JAGDAMBI PRASAD YADAV): (a)
No, Sir.

(b) Does not arise.

Paintings in UNO Bullding showing
India’s poverty

2158. SHRI  DHIRENDRANATH
BASU: Will the Minister of EX-
TERNAIL. AFFAIRS be pleased to
state:

(a) whether it ig a fact that in the
U.N.O. Building in New York, US.A,
beards nicely painted showing thous-
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ands of Indian: ond refugees begging
for food and shelter and other require-
ments have been hanging and are pro-
minently displayed to show how our
countrymen are poor and how ineffi-
ciently our Govermenent have been
tackling the problems of poverty ete.;
and

(b) if so., Government’s reaction
thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI S. KUNDU): (a)
and (b). No, Swr

There are several display board:
and posters in UN premises showing
the activities of UNICEF, FAO Office
of the High Commissioner for Refu-
gees, ete. in the flelds of refugee wel-
fare. food production etc. These pos-
ters show  refugees being provided
with food, shelter, clothing etc.,, but
they do not make any specific refer-
ence to India or 1o any other coun-
try.
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